RAJYA SABHA

Monday, the 15th May, 2006/25 Vaisakha, 1928 (Saka)
The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.

RE-DEMAND FOR SUSPENSION OF QUESTION HOUR
MR. CHAIRMAN: Questions. ...(/nterruptions)...
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SHRIMAT! SUSHMA SWARAJ (Madhya Pradesh): We have given a
notice. ...(Interruptions)...
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We Yy g verd:*
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not fun. ...(Interruptions)... Please take your seat. ...(Interruptions)...
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Mfeq fem &1 3% g s & fr 751 Afew i ¥ o9 a8 @ &AL (=@9m)...
amg g9 Weq ...(AA9M)... I T fie g &ifom) ... (sEam)...

THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH): Mr.
Chairman, Sir, the notice for suspension of Question Hour was never an
ordinary event and | personally have never treated it as a casual notice
that should be given. We are all persuaded that a situation has arisen in
which there is a need to suspend the Question Hour and for a discussion
to commence immediately, the discussion should be attended and
responded to, either by the Leader of House himself or by the distinguished
Home Minister or by the Leader of the other House because what we are
subject to today, Sir, in Doda—I won't cite the earlier incidents because
they then become a matter of discussion---that thirty-six of our citizens
were killed. Thereafter Sir, as BJP undertook a Dharna in Doda in protest
against the killings for those killings were acts of terrorism. Thereafter
again on that Dharna itself, a grenade attack takes place at 11.30 in the
morning. What are we withessing, Sir? It is my submission to you and to
the House in utmost seriousness that what we are witnessing today in
Doda and have been witnessing deliberately over the years is a combination
of virtually a four- fold attack. We are subject, Sir, to a genocide, we are
subject simultaneously to ethnic cleansing, we are subject for both these
through the acts of terrorism and the fourth, Sir, which is really most
distressing and most painful, which above all warrants a discussion and
clarifications and recommendations from the Government are what...

SHR! JANARDHANA POQJARY (Karnataka) : After the Question Hour
he can take it up.

SHRI S.S. AHLUWALIA: What is this? (/Interruptions)

SHRI JANARDHANA POOJARY: There are more important subjects
here. (/nterruptions) We have got important subject here. After the Question
Hour, we can take it up. (Interruptions)

st wrafa: Afsg, Afsw) ...(qau™)... og Afaw) ... (Haum)... I Sf3g
af3 ... (HFuF)... 9% 9% ¢ ...(=a91)... Okay, thank you. Thank you all
for this sort of cooperation.

SHRI JASWANT SINGH: | think in temperance when we are faced with
a situation of such violence is not possibly the best reaction. Sir, the
fourth element that | spoke of is genocide. We are witness now to ethnic
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cleansing. We are subject there to terrorism and the fourth, which is
really most distressing, is the attitude, firstly, of the Chief Minister and
thereafter of the Home Minister. It is possibly...(Interruptions)...It
is...(Interruptions)...

SHRI JAI PRAKASH AGGARWAL (NCT of Detlhi): Sir, | am on a point
of order. (Interruptions)

it wvrafr: S e AE A T R L. (HEuM)... A IR ... (HIUR)....

No point of order. (Interruptions) No point of order. (Interruptions) Nothing -
will go on record. (Interruptions) There is no point of order. Please take
your seat. (/nterruptions) Please take your seat. No point of order.
(Interruptions). There is no point of order. | won't allow you.
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seat ...(Interruptions)...
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SHR! V. NARAYANASAMY:*

SHRISANTOSH BAGRODIA:*

SHRI! JA| PRAKASHAGGARWAL:*

st wvrafa: a9 Sifeq ... (sgaur)...

SHRI M. VENKAIAH NAIDU:*

SHRI YASHWANT SINHA:*

SHRI! JASWANT SINGH: Sir, i will, in a moment...(Interruptions)...

SHRI V. NARAYANASAMY:*

SHRI JASWANT SINGH: It is possible. ...(Inferruptions)... Sir, it is
entirely possible. | agree, Sir. .. (Interruptions)... And, | will come in a
moment to why we have some difficuity with the hon. the Home Minister's
entire approach to it—and that is why this suspension—and, also, in a
moment, to what the hon. the Chief Minister of the State said and why that
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is a matter of difficulty to us. And, | am, entirely ready to accept that some
of you may well have a disinclination to stand up and do what a fight
against terrorism requires us to do. It is also possible that you are
disinclined to stand up and condemn what has happened in Doda, earlier
today. It was... (Interruptions)...

SHRI JANARDHANA POOJARY:*
sft TEeTe EqaTteran:t

SHRI JANARDHANA POOJARY:*
sit gamafa: sww SifEa ... (sHauH)...

SHRI JASWANT SINGH: Sir, if the hon. Member spoke with
...(Interruptions}...

sfrerelt g @
5t Teftg e
o 8o T SEgartaarn®

SHRI JASWANT SINGH: Sir, if the hon. Member from Karnataka could
only speak with littie less **, and little less gesture of the hands, then, it
would be far more comprehensive. ...(Interruptions)...

SHRI V. NARAYANASAMY: *

WELCOME TO PARLIAMENTARY DELEGATION FROM TAJIKISTAN

sft gwrafa: WA aee, & free afsu) ... (s um).., Please take your
seats. ...(Interruptions)... Hon. Members, | have an announcement to make:

We have with us, seated in the Special Box, Members of a Parliamentary
Delegation from Tajikistan, currently on a visit to our country under the
distinguished leadership of his Excellency Mr. Saidullo Khairulloey,
Chairman of the Majlisi Namoyandagon of Maijlisi Oil Tajikistan.

On behalf of the Members of the House and on my own behalf, | take
pleasure in extending a hearty welcome to the Leader and other Members
of the Delegation and which our distinguished guests an enjoyable and
fruitful stay in our country. We hope that during their stay here they would
be able to see and learn more about our Parliamentary system, our country
and our people, and that their visit to this country will further strengthen
the friendly bonds that exist between India and Tajikistan. Through them,

*Not recorded
*Expunged as ordered by the Chair.




